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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1
(Brief record of proceedings)

Monday 31 March 2003/ Chaitra 10, 1925 (Saka)

Felicitation to Chief Minister: Hon’ble Speaker wished Hon’ble Chief
Minister on her Birthday on behalf of the House.

Question Hour:

Starred Questions 161 was asked and replied.

Dr. Jagdish Mukhi, Shri Harsharan Singh Balli, Shri Nand Kishore Garg, Shri
Jai Bhagwan Aggarwal, Shri Avinash Sahni, Shri Mohan Singh Bisht and Shri
Ravinder Nath Bansal walked out in protest stating that the reply of the Chief
Minister was not satisfactory.

Shri Sahab Singh Chauhan walked out in protest stating that the reply of the
Chief Minister to his supplementary question was not satisfactory.

Starred Questions 163-165,167-169 and 171 were asked and replied.
Replies to Starred Questions 162, 166, 170, 172-180 and Unstarred Questions
344 to 386A (Except 355) were laid on the Table.

Special Mention (Rule 280): Following Members raised matters under Rule
280:

| 12. Shri Bheeshm Sharma

» ¥3. Shri Mohan Singh Bisht

< 14. Shni Veer Singh

y 15. Shri Mahender Singh

¢ 16. Shri Surender Kumar

¢ 17. Shri Brahm Pal

~ 1B. Shri Roop Chand

¢ 1p. Shri Malaram Gangwal
¢ 29. Shri Jagdish Anand
Je2]. Shri Nand Kishore Garg
i1 22. Dr. Jagdish Mukhi

Papers laid on the Table:

Shri Mahender Singh Saathi, Minister of Finance laid copy of Notification
dated 26.03.2003 regarding Annual Report of the Delhi Financial Corporation
for the year ending 31* March 2001.

Consideration and Passing of Bill:

The Chief Minister, Smt. Sheila Dikshit moved that the “The Delhi Prisons
(Amendment) Bill, 2003 (Bill No. 3 0f 2003)” be taken into consideration.

The Motion was put to vote and adopted.
The Bill was considered clause-wise.

The Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted. '

Papers laid on the Table:

Shri Mahender Singh Saathi, Minister of Finance laid copy of the Audit
Report of the Delhi Financial Corporation for the year ending March 2000 and
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March 2001.

7 3.32 Motion of thanks on Lt. Governor’s Address:
PM
" Dr. Narender Nath moved the following Motion and initiated debate on it:
“That this House expresses its gratitude to Hon’ble Lt. Govemnor for his
address delivered to the Assembly on 17" March, 2003.
400 House adjourned for tea break
PM
435 House reassembled.
PM  (Hon’ble Deputy Speaker in-chair)
Debate on the Motion of Thanks on the Lieutenant Governor’s Address
continued:
Dr. Narender Nath concluded his speech.
Dr. (Smt.) Kiran Walia seconded the Motion and participated in the debate.
Shri Nand Kishore Garg also participated in the debate:
6.00 House was adjourned up to §.00 PM of 1% April 2003,
PM .
Delhi. Siddharath Rao
31" March 2003 Secretary



